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CENTRAL ADMINISTRATIVE TRIBUNAL
| CALCUTTA BENCH

0.A. No, 1258 of 1997,

Present : HON'SLE DR, B,C, SARMA, ADMINISTRATIVE PEMBER,
~ HON'SLE MR, D, PURKAYASTHA, JUDICIAL MEMBER,

S 9/8pd
1, Amarendu Roy,
8/0- Nisikanta Roy,

2, Nisikanta Roy,
-8/0~ 8, Roy,

= both risident of -

Vill- Remlochanpur, Oist- 24 pgs, (S),
t »  Pin 743336, | |

wes veo Rpplicants,
Urs,.
Union of India & Ors, ( S.E. Rly)

For applicants 3 Mr, K, Sarkar, Counsel,

For Tespondents s Mrs, B, Ray, Lounsel,

Heard on : 16,1,98, | Ordersd on : 16,1, 98,

. B.C,Sg}‘ma, AN.

1, Whan admission hearing of the matter was taken up today,
Nf. Sarkar, ld, Counsel for the'apblicant submits that the petitioner
iﬁ this case daes not Qant to proceed with the case,

2, On Such submission, ths application is dismissed for

non-prosecution, No order is passed a5 regards cosis,

3. Mrs, ﬁ{”ﬁay, 1d, Counsel, is present Fer'the,resp
s :
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